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Mr. P.P. Mathur, counsel for applicant. 
Mr. V.S. Gmja.r, counsel for official respondents. 
Mr. Shiv Slumkar, counsel for private respondents. 

Learned counsel for the. applicant submits that in viev,; 
of the order di.ll:ed 11. 05.2006 (Annexure All) \·\1iereby five 
posts ofUDCs have been kept vac:.mt, subject to the decision to 
be rendered in the OAs Nos. 01/2006 ai1d 02/2006 filed by 
certain persons in. Jodhpur Bench,' the applicant. does not \Nant 
to press this OA. 

In ·vie"vv ofthe submissions made by the le:m1e.d counsel 
for the applicant, the present OA is dismissed as withdrawn. It 
is made (~iear that we have not given any findings on the merit 
of the case and it v.·iU be open to the applicant to agitate the 
matter again in case h~ is aggrieved by any action to be taken 
by the respondents. · , 
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